
E. C. No. 219 

ESTIMATES COMMITTEE 
1961-62 

HUNDRED AND FORTY -FOURTH REPORT 

(SECOND LOK SABHA) 

MINISTRY OF EDUCATION 

Action taken by Government on the recommendations contain-
ed in the Twenty-Fourth Report (Second Lok Sabha) 
of the Estimates Committee on the late Ministry of 
Education and Scientific Research. 

I. Administration (Secretariat) 
2. Grants-in-aid 
3. Scholarships 
4. Miscellaneous 

PAR L 1 t\ ~t r '\' T l 

\%4~(V. , N /;. )', .~. -... ",.." . -" . 

D~.~,".'''- ... ,,1 ~ ~~ l~ 

LOIC. S A B HAS E C RET A R I A T 
NEW DELHI 

October 1961. 

Price Re: 0-85 nP. 



LIST OF AUTHORISED AGENTS OF LOK SABHA SECRETARIAT 

ANDHRA PRADESH 

I. G. R. Lakshmipathy 
Chetty & Sons, General 
Merchants & Newa 
Agents, Newpet, Cand-
ragiri, Chittoor District 
(Andhra Pradesh). 

2. Hindustan Diary Pub-
Hahen, Market Street, 
Secunderabad. 

KERALA 

17. C. V. Venldtachala Iyer, 

30. The Good Companions, 
Raspur8, Baroda. 

Near Railway Station, 31• The Imperial Book 
Chalakudi. Depot, 266, Mahatma 

Gandhi Road, Poona. 18. International Book 
House, Main Road, Tri-
vandrum. 

MADHYA PRADESH 

• 
32. The International Book 

House, Private Ltd., 9, 
Ash Lane, Mahatma 
Gandhi Road, Bombay-I. 

3. Hyderabad Book Depot, 19. Modem Book House, 33. The International Book 
Abid Road (Gun Foun- 286, Jawahar Ganj, Service, Deccan Gym-
dry), Hyderabad. Jabalpur-l. khana.Poona-4. 

4. International Consul-
tants Corporation. 48, 
C. Marredpally, (Eaat), 
Sccunderabad-3· 

S. K. J. ASlervadam and 
SODa, Cloughpet, P.O. 
Ongole, Guntur Dis-
trict (Andhra Pradesh). 

6. M.S.R.Murthy,&Com-
pany, Visakhapatnam. 

7. People's Book House, 
B-2-829/1, Nizam Shahi 
Road, Hyderabad-l. 

8. The Triveni Publishers. 
Masulipatnam. 

BIHAR 

9. Amar Kitab Ghar, 
Diagonal Road, 
Jamshedpur-I. 

10. Book Centre, Opposite 
Patna College, Patna. 

It. 'Jagriti,' Bhaplpur-2. 

GUJARAT 

12. Chanderkant Chiman 
Lal Vora, Law Publishers 
and Law Book Sellers, 
P.B. No. 163, S7/2, 
Ghandi Road, Ahmeda-
bad. 

13. Gandhi Samiritl Trust, 
Bhavnagar. 

14. Lok Milap, District 
Court Road, Bhavnagar. 

IS. The New Order Book 
Company, Ellis Bridae. 
Ahmedabad-6. 

16. Swadeshi Vutu Bhan-
dar, BookIellen etc., 
Jamnapr. 

20. The National Law 
House, Near Indore 
Libr~ Opposite Old 
High ,",ourt Building, 
Indore. 

MADRAS 

21. E. M. Gopalkrishna 
Kone. (Shri Gopal 
Mahal), North Chitrai 
Street, Madura. 

22. TheKalpanaPubHshers, 
Booksellers, Trichino-
polY-3· 

23. The Presidency Book 
Supplies, S-C, Pycroft's 
Road, Triplicane,Madras 
-So 

24. S. Krishnaswami and 
Company, P.O. Teppa-
kulam, Trichirapalli-2. 

25. The Swadesamitran 
Limited, Mount Road, 
Madras-2. 

MAHARASHTRA 

26. Charles Lambert & Com-
pany, 101, Mahatma 
Gandhi Road, Opposite 
Cloc.k Tower, Fort, 
Bombay. 

34. Minerva Book Shop, 
Shop No. 1/80, Netaji 
Subhash Road, Marine 
Drive, BombaY-2. 

35. The New Book Com-
pany (P) Limited, Kitab 
Mahal, 188-90, Dr. Dada-
bhai Naoreji Road, 
Bombay. 

36. The New Book Depot, 
Modi NO.3, Nagpur. 

37. ThePopularBookDepot 
(Registered), Lamington 
Road, BombaY-7. 

38. Sahitya Sangam, Book-
seUers, 44, Lok Manya 
Vaatu Bha9dar, Dadar, 
Bombay-28. 

MYSORE 

39. H. VenkatarlDliah & 
Sons, Vidyanidhi Book 
Depot, New Statue 
Circle, Mysore. 

40. Makkalapust1lka Press, 
Balamandira. Gandhi 
Nagar, Bangalore-9. 

41. People's Book HOUle, 
Opp. Jaganmohan Palace, 
Mysore-I. 

27· The Current Book H House, Maruti Lane. 42. Perva!e's Book ouse, 
Raghunath Dadaji Street, Koppikar Road, HubU. 
BombaY-I. 

28. D. B. Taraporavala & 
Sons, Co., (P) Limited, 
210, Dr. Naoroji Road, 
BombaY-I. 

29. Deccan Book Stall, 

43. The S. S. Book Empo-
rium, 'Mount-Joy' Road, 
Banvangudi, Banga-
10re-4. 

ORISSA 

Fergusson College Road, 44. The Cuttac:k Law Times 
Poona-4. Office, Cuttac:k-a. 



CONTENTS 

PAOli 

CoMPOSmON OP THB CoMMIT11!B (U) 

INTRODUcnON (ill) 

CHAPrml I-Report 

CHAPn!R II-Rc:commendations that have been accepted by Government 2 

C!tAPTBR III-Replies of Government that have been accepted by the 
Committee . . . . . . .. 17 

C!tAPTBR IV-Replies of Government that have not been accepted by the 
Committee 34 

APPBNoICBS 

I. Information regarding the suggestions made by the Estimates 
Committee in Paras 6 and 7 of the Report 40 

II. Copy of the Ministry of Finance (Department of Economic Affain) 
O.M. No. F. 10(34)-B/s8, dated the 15th November, 1958 . S6 

III. Analysis of the Action taken on the recommendadons contained in 
the 24th Report (Second Lok Sabha) of the Estimates Committee • S 7 

678(Aii) L.S.-I 



ESTIMATES COMMITTEE 
(1961-62) 
CHAIRMAN 

Shri H. C. Dasappa 
MEMBERS 

2. Shri Pramathanath Banerjee 
3. Shri Chandra Shankar 
4. Shri V. Eacharan 
5. Shri Ansar Harvani 
6. Shri H. C. Heda 
7. Shri M. R. Krishna 
8. Rani Manjula Devi 
9. Shri Bibhuti Mishra 

10. Shri J. O. More 
11. Shri O. S. Musafir 
12. Shri Padam Dev 
13. Shri Jagan Nath Prasad Pahadia 
14. Shri Chintamani Panigrahi 
15. Shri Panna Lal 
16. Shri Karsandas Parmar 
17. Shri P. T. Thanu Pillai 
18. Shri P. T. Punnoose 
19. Shri Rajendar Singh 
20. Shri K. S. Ramaswamy 
21. Shri Satis Chandra Samanta 
22. Shri Vidya Charan Shukla 
23. Shri Kailash Pati Sinha 
24. Shri M. S. Sugandhi 
25. Shri Motisinh Bahadursinh Thakore 
26. Shri Mahavir Tyagi 
27. Pandit Munishwar Dutt Upadhyay 
28. Shri Ramsingh Bhai Varma 
29. Shri BaIkrishna Wasnik 
30. Shri K. O. Wodeyar 

SECRETARIAT 

Shri Avtar Singh Rikby-Deputy Secretary. 
Shri K. Ranganadham-Under Secretary. 

(ll) 



INTRODUCTION 
I, the Chairman of the Estimates Committee, having been autho-

rised by the Committee, present this Hundred and Forty-fourth Report 
on the action taken by Government on the recommendations contained 

• in the Twenty-fourth Report (Second Lok Sabha) of the Estimates 
Committee on the late Ministry of Education and Scientific Research-
Administration (Secretariat) Grants-in-aid etc. 

2. The Twenty-fourth Report of the Estimates Committee was 
presented to the Lok Sabha on the 9th May, 1958. Government 
furnished their comments on the recommendations contained in the 
Report between the 13th January, 1959 and the 23rd February, 1960. 
These replies were examined by th~ Study Group 'E' of the Estimates 
Committee (1959-60) on the 25th April, 1960. Government were 
requested thereafter to furnish further information on points arising 
out of their replies to certain recommendations. The latter replies 
were examined by the Study Group 'E' of the Estimates Committee 
(1961-62) on 22nd August, 1961. The draft Report was adopted 
by the Committee on the 26th September, 1961. 

3. The Report has been divided into the following four 
Chapters:-

I. Report. 
II. Recommendations that have been accepted fully by 

Government. 
III. Replies of Government that have been accepted by the 

Committee. 
IV. Replies of Government that have not been finally accepted 

by the Committee. 
4. An analysis of the action taken by Government on the re-

commendations contained in the Twenty-fourth Report (Second Lok 
Sabha) of the Estimates Committee is given in Appendix III. It 
would be observed therefrom that out of 5S recommendations made 
in the Report, 30 recommendations i.e. 54'6 per cent have been 
accepted fully by Government, while 13 recommendations i.e. 23·6 
per cent have been accepted partly. Of the rest, replies of Govern-
ment in respect of 10 recommendations i.e. 18·2 per cent have been 
a~pted: by the Committee, while those in respect of 2 recommen-
datIons I.e. 3·6 per cent have not been accepted by the Committee. 

NEW DBLHI-l 
October 31, 1961 
Kartik 9, 1883 (Saka). 

(iii) 

(H.C. DASAPPA) 
Chairman, 

Estimates Committee. 



CHAPTER I 

REPORT 

As the work of administration of scholarships was not entirely a 
Secretariat function, the Estimates Committee in paragraph 44 of 
their 24th Report (Second Lok Sabha) had suggested that a separate 
autonomous or semi-autonomous board consisting of prominent edu-
cationists should be set up for formulation and administration of 
various scholarship schemes. In reply, it has been stated that as far 
as the Ministry of Scientific Research and Cultural Mairs are con-
cerned, the scholarships dealt with by them are not in such a large 
number so as to justify the constitution of a separate autonomous or 
semi-autonomous board. The Ministry of Education who were earlier 
not in favour of an autonomous or semi-autonomous body for 
administering scholarship schemes have, however, concluded 
difterently. According to that Ministry, the present position in 
respect of handling of scholarships was not entirely satisfactory. 
They were, therefore, thinking in terms of some sort of autonomous 
body which would take over not only the work of scholarships in 
the Ministry of Education and Ministry of Scientific Research and 
Cultural Mairs but scholarships work in all other Ministries. The 
Ministry have, however, added that "this will necessarily take time 
to fructify as consultations and negotiations with several Ministries 
would be required". 

2. While the Committee agree with the views of the Ministry of 
Education that consultations with the various Ministries concerned 
would be necessary on the matter of setting up an autonomoul 
or semi-autonomous Board for the purpose of administering the 
scholarship schemes of various Ministries, they express the hope 
that an early decision will be taken thereon. 
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APPENDIX D 

(Vide recommendation 18) 

CoP'll of the MinistTt/ of Finance (Department of Economic Affairs) Offtee 
Memorandum No. F. lO(34)-B/58 dated the 15th Nooember, 1958 

OFFICE MEMORANDUM 
SUBJECT: -Twentv-fourth Report of the Enim4tes Committee (Second 

Lok Sabha) relating to the (Late) MinistTtl of Eduec&tron It 
Scientific Research. 

The undersigned is directed <to state that the Estimates Committee in 
para 29 of their aIbove Report have observed that grants-in-aid to certain 
irurtiltutions have not been fully utilised and one ell the reasons for 'lbis 16 
the delay in arranging for the foreign exChange involved in the ~dl.tU1'e 
to be met from such grants. Relevantt eJrlract of the Report is reproduced 
below for infomlation and such action as may be' considered necessary. 
"Para 29 

The Committee have come across a number or instances where .gran,ts-m-
aid sanctioned to various institutions have not been fully utilised year after 
yea'r. The Committee do appreciate that there are many difticu1Jt:ies in the 
full utilisation of grants such as (i) delay in getting the full particulars 
from the institutions concerned before il!he grant is sanc+;oned. (ii) delay 
in geWng ~e expenditure sanction from the Finance Ministry, and (iii) 
delay ingettin,g the necessary foreign exchan(e. if involved in the grant etc. 
All the same. the Committee are of the oPinion that the machinery far 
giving suitalble litrants to the vari"'us institutions should be 90 gea<red up as 
to ensure that there 1S no undue delay in givinl{ the necessary sanction. that 
the grant is utilised for fue purpose far which it is sanctioned and that 1Jhe 
percenUlite of grant that remains unutilised. is extremely small. In regard 
to the difticulty of foreIgn exchange. the Committee are of the opini~ that 
the accredited representative of the M;rustry conoemed shcm1d Sel' to it 1hat 
the necessary provision ·of foreign excihan'lite required is made. before the 
grant-in-a1d is sanctioned. In view ell the .general financial strin~cy 
in the Country, it is all the rnorenecessary that ,the amoun,ts sanetionealor 
the V&r-;ous smm1f$l conform to the actual requirements and are sUlclf as can 
be fully utiHsed." 

To 

Sd/- M. L. VARMA, 
Under Sec'll. to the Govt. of India.. 

Administration Branch, N.S. Branch and.M. S. P. Brandl. 
No. F. lO(34)-B/58 
Copy to:-

Lok Sabha Secretariat (E. C. Branch) 

Sd/- (M. L. VARMA), 
Under Secreta.1'1I to the Govemment of India.. 
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r .. APp~m 

Analysis of the action taken by Goommttnt on the rtCDmmettdatiOtlS contained 
in the T"'tnty-fourth Report (Second Lok Sabha) of the Estimates Committee. 

I. Total number of recommendations made 

2. Recommendations accepted fully by Government (Vide 
recommendations 2, 4, S to II, 13, 24 to 27, 29, 31, 33 to 
3S, 41, 42, 44, 46 to 50, 52, 53 and 55 referred to in Chap-
ter II' 

55 

Number . 30 

Percentage to Total 54'6% 

3. Recommendations accepted by Government partly or with 
modifications (Vide recommendations 3, 7, 14 to IS, 20, 
30,43,45,51 and 54 referred to in Chapter III). . 

Number 13 

Percentage to Total 23. 6% 
4. Recommendations not accepted by Government but re-

plies to which have been accepted by the Committee (Vide 
recommendations I, 5, 6, 19, 21 to 23, 32, 39 and 40 re-
ferred to in Chapter III) 
Number . 10 
Percentage to Total . 18'2% 

5· Recommendations replies to which have not been accepted 
by the Committee (Vide recommendations 12 and 28 
referred to in Chapter IV) 

Number 2 

Percentage to Total . 3,6% 

57 
GIPNn-L.S.I.-678 L.S.-16-11-61-1171. 
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